
ATTENDENCE-CUM.ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
'r.ieilofni 

Cortapnuv LAw TRIBUNAL oN 03 0I 2018

NAME OFTHE PAKflEST M/s Arco Electro Technologies Pvt Ltd

SECTION OF THE COMPANIES ACT: 391 to 394 oI the Companies Act 1956

""a 
ZSO a 232 of tr.e Companies Act' 2013'

CORAM

No. AME

Present:

SI ATI N

ORDER

c.S.P. No. t92l\MAH) l2ot7

SHRI B.S.V. PRAKASH KUI{AR
MEMBER (J)

SHRI V. NAILASENAPATTIY
MEMBER (T)

IG

AtrequestofthePetitioner'sCounsel'timeforcarryingoutamendmentis

List this matter on 24'01'2018

.sd/-

V. NALLASENAPATHY
Member (Technical)

B.S.V. PRAKASH KUMAR

Member (Judicial)

sq/-

NATIONAL COMPAM LAW TRIBUNAL

MUMBAI BENCH. MUMBAI

ffi
extended for 10 daYs'


